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Film censor^ip Rales

2234. SHRI G. Y. KRISHNAN: 
Will the Minister of INFORMATION 
AND BROADCASTING be pleased to 
state:

(a) whether there is any proposal 
under consideration of Government to 
frame uniform film censorship rules 
following complaints of the Board’s 
unfair attitude towards r®8ional lan­
guage films; and

(b) if so, the main features there­
of?

THE MINISTER OF INFORMA­
TION AND BROADCASTING (SHRI 
L K. ADVANI): (a) and (b). No
Sir. The provisions of the Cinema­
tograph Act, 1952, the rules made
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thereunder and directions issued by 
Government, setting out principles to 
guide the Board in sanctioning films 
for public exhibition, are uniformly 
applicable all over India irrespective 
of language of film.

As certification of films is a subjec­
tive matter, some differences in stan­
dards are inevitable. The Board is 
making every effort to ensure that 
censorship is as uniform as possible.

Backward Classes Advij«>ry' Board

2235. SHRI G. Y. KRISHNAN; Will 
the Minister of HOME AFFAIRS be 
pleased to state:

(a) whether Central Government 
propose to ask the State Governments 
to constitute a Backward Classes Ad­
visory Board to assist tî e Government 
in the implementation of decisions 
taken on the recommendations of the 
Backward Classes Commission; and

(b) if so, the broad outlines there­
of?

THE MINISTER OF HOME AF­
FAIRS CSHRI CHARAN SINGH):
(a) and (b) There is no such propo­
sal at present. Government have, 
however, taken a decision to set up a 
C iv il Rights Comsniscion which, among 
other things, will look after the safe­
guards for the Backward Classes.

Representations for rail/road bridt:e 
on the Yamnna

2236. SHRI DHARAM VIR V A - 
SISTH: Will the MINISTER OF
SHIPPING AND TRANSPORT be 
pleased to state:

(a) whether representations both 
from Haryana an^ Uttar Pradesh for 
a rail I road bridge on the Yamuna 
River linking Gurgaon District 
(Haryana) and Bulandshahar District 
(U.P.) are under consideration of the 
Government;




